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‘SHRI RAJIV GANDHI: 1 think
“the hon. Member ig totally confused.

SHRI DIPEN GHOSH: I am not gt
@1l confused.

SHRI RAJIV GANDHI: And he is

wrying to confuse...lat me complete,
rlease.

SHRI DIPEN GHOSH: You are

irying to confuse the entire Indian
people.

SHRI NIRMAL CHATTERJEE:
The same confusion which Bhindran-
wale introduced ip the then General
Secretary of the Congress.

MR. CHAIRMAN: Pleage hear the
Prime Minister.

SHRI RAJIV GANDHI: What I
nad said and which I maintain was
that it is within the right of anyone
‘o raise the problemg of Nepali citi-
zeng with the King of Nepal. It does
01 converge on an anti-—Indian acti-
vity...Can 1 finish please? (Inter-
~ptions) . Mr. Chairman, Sir. Mr.
Ghising, I believe, is an Indian citi-
zen. Mr. Ghising does not need to
ask for Indian citizenship: h, is an
Indian citizen. So, that question does
ot arise. He is not asking for his
zitizenship. The dquestion that was
rvaised in that memorandum, if 1
~emember correctly, was that of
Nepali citizens, not Nepali-speaking
Indian citizens. There are Nepali-
speaking Indian citizens who do not
*ave that problem, but there are in
according to them. We believe that
article 7 gives them protection and it
ig not an article which causeg them
problems but, in fact, gives them
proteetion in their living and being
in India. (Interruptions).

ME:. CHAIRMAN: It is 12.30 now.
“Tha Prime Minister will now imake a
statement. . . (Interruptions) .

SHRI RAJIV GANDHI: It will give
“:hem gome time to cool off, Sir.
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STATEMENT BY PRIMg MINISTER

Re. big visit to Harare, Indonesia,
Australia, New Zealand and Thailand.

THE PRIME MINISTER (SHRI
RAJIV GANDHI): Mr. Chairman,
Sir, I attended the Eighth Conference
of Nonaligned Countries at Harare
from 1st to 7th September. It was a
memorable and  historic occasion.
The 25th anniversary of the Move.
ment wag marked by a Special Com-
memorative Session  recalling the
signal contribution of the Nonaligned
Movement to worlg peace and reaffir-
ming the continuing validity of the
principles and objectives enunciated
by itg founding fathers—Nehru, Tito,

"Soekarno, Nkrumah and Nasser.

Warm tributeg were paid at the
Summit to the memory of the former
Chairperson of the Movement, = Smt.
Indira Gandhi. India’s ~ole as
Chairperson of the Movement, in con-
solidating the unity, strength and
cohesion of the Movement, Wag highly
appreciated. Our stewardship had
brought to the Movement harmony
and stability within, and str.ength
and “dynamism externally. Diverse
and heterogenoug in compos:ition but
unified by a common commitment te
freedom, peace and justice. the MO\{e-
ment ha,\‘s remaineg steadfast in its

principles.

At Harare, We han;l\:d overt t}ii
irmanship of the ovement 1

gih;g;:)we. 1')I‘he socus of the Summit
wag on three of the most fundaz.ne:r‘:;
ta] issues of our times—human ngh.
in South Africa, freedom fo? Nann1.01a
and the right of all hurpamty to live
in a world free from t‘x}e constant
threat of nuclear extinction.

The Conference adopted 2 special
Declaration on South  Africa and
establisheg a (Fund for }%ct'%o‘n For.
Resisting Invasion, Colonlahsm and
Apartheid: the AFRICA Fund). The
AFRICA Fund Committee iF chan'gd
by India with Zambia ag Vice Chair-
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man. The establishment of this Fund’

" reflects the determination of our
Movement to give concrete content
to our solidarity with our brethren in

- the Fronflin, States and liberation
movements in Southern Africa, We
have commernced preparatory work
on the establuhment of this Fund, its

work programme and the modalities.

of itg operatinn. We have had inten-
sive consultations with leaders of the
Frontline Stetes on measures 1o
strengthen their capability to fight
apartheid, to enforge sanctions against
the racist Pretoria regime and to
cope with that regime’s retaliatory
actions. A meeting of Senior Offi-
cials of the Fund Committee wil] take
place ip Lusaka later this montih. A
Ministerial-level meeting will precede
a Summit of Headg of State or Gov.
ernment of Member countries of the
Fund Committee which will probably
be held in Delhi, I sincerely hope
this Fund will receive the full sup-
port not only of Governmentg within
and outside the Nonaligned Move-
ment but of all Parliaments, volun-

tary organisations and individuals

concerned at the violation of basic
norms of civilisation in South Africa
and the threat to peace posed by
Pretoria.

‘The Movement remained firm in
its -support to the cause of the
Palestiniang and resolute in the de-
fence of the freedom, independence
and sovereignty of nonaligned coun-
tries threatened by foreigp interven-
tion and interference,

The Harare Appeal on Disarmament
adopted by acclaimation, rveflected
our Movement’s: commitment to peace

" and disarmament and our concern at
the growing threat to human survi-
val. It urged the United States and

- .the Soviet Union to take immediate

- steps to prevent the outbreak of a
nuclear war and to agree to a mora-
torlum on nuclear tests ag a first
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step towards a comprehensive test
ban treaty. The Summit endorsed
the Six-Nation Five.Continent Initia-:
tive for Peace and Dirarmament
which wags launched in Delhi.

The last few years have seen a
deepening of the world economic
icrisis. An action Programme for
Economic Cooperation was adopted at
Harare and a Ministerial Committee
set up for harmonising ang coordi--
natihg action on global and economie
issues. A Political Declaratiop 1e-
flecteq the Movement’s consensus on
most of the difficult issueg confront-
ing the world today,

:The Summit was a watershed. It
coincided with the 25th anniversary-
of the founding of the Movement, We-
reaffirmeg our faith in the Movement:
and in our vision of a world com-.
munity, united for peace, disarma-
ment and . development. Wp wish:
Prime Minister Mugabe success in
facing the challengeg ahead and
pledge him our full support ang co-
operation.

During the course of the Harare
Summit I had the opportuanity of
making the acquaintance of a num-
ber of Jeaders and renewing my
friendship with  those whom I had
the privilege of meeting on earlier
occasions. We had a very usefui
exchange of viewg on varioug inter-
national issues and on strengthening
our bilateral relationship with a
number of countries.

I also paid official visits to Indo..
nesia, Australia, New Zealand and
Thailand from 13th to 20th October.

We Share with Indonesiz a common-
cultural heritage, a similar struggle
against colonialism, and partnership-

" in the Nonaligned Movement. My

talks with President Soeharto reflect-
ed shared perceptions on major-
international issues. We recognized.
that the level of our trade and eco-
nomic relations wag not commensu--
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rate with our political ties, We
agreed to work out long term arrange-
ments to add greater economic and
commercial confent fo our relation.
ship and to intensify interaction in
the field of science and technology.
We look forward to the further con-
solidation ang strengthening of our
traditional ties with Indonesig,

Our relations with Australia and
New Zealand have been friendly but
with little interaction in political and
economic terms.” Our countrieg - be-
long to the Asia Pacific regiony but we
have lookeq more to the West and
elsewhere rather thap at our cwn re-
gion. Thig process is being reversed.
I hope my visitg have given this pro-
cesg a further impetus.

I worked «closely with Prime
" Minister Hawke within the Common.
wealth at Nassau and in Loado, to
force 5 consensyg on sanctiong against
the Pretoria regime. During my
visit to Australia we reviewed the
progresg in consolidating thig con-
sensug and building world opinion.
We also revieweg our trade and eco-
nomic relations and agreed that ex-
changes must be intensified. A Joint
Businegg Council wag established to
stimulate trade and economic rela-
tions. A Science and Technology
Agreement wag also signed during

the visit. We agreed on the need for
gretaﬂ’ar interaction on expanding our

cooperation in the fieldy of agricul.

ture, space, meteorology and other
areas.
My talks with Prime Minister

Lange during my visit to New Zea-
land underlined a close identity of
views op many international issues
and our common desire to strengthen
bilateral. cooperation. Agriculture
and afforestation were identified as
promising areas of cooperation.
Agreementg on trade and the Avoid-
ance of Double Taxation were also
kigned during my visit.. _

'My brief visit to Thailang was the
first ever official visit by an Indian
Prime Minister, We were accorded a
warm welcome in a country Wwith
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which we have deep ang abiding cul-
tural links. I had interesting discus.
siong with the King and a useful ex.
change of views with Primg Minister
Prem. A Protocol on- Science and
Technology was signed during the

visit: We agreed to look jnto ine
possibility of establishing a Joint
Commission. I am sure that in the

years to come we will realise the
untapped potential for the develop-

ment of our bilateral relationship
with Thailand.

My visits to these four countrieg of
South East Asia and the Pacific pro-
vided the opportunity for transiating
the good will that exists for India in
this region intg more substantive
political relationshipg and expanding
trade and economic cooperation.
Though these visits were necessarily
of a very short duration, we have

good reason to be happy with their
outcome.

'MR. CHAIRMAN: Mr. Sukomal
Sen will ask clarifications,

SHRI ALADI ARUNA
ARUNACHALAM (Tamil
That is in the library.

SHEI SUKOMAL SEN (West Ben-
gal). I would like to draw the atten-
tion of the Prime Minister to his
statement particularly on the Harare
appeal on disarmament. Thig appeal
on disarmament, that wag effected in
the Harare meeting, wag presented
to both the US and the Soviet Gov-
ernments. I woulg like to know
from the Prime Minister what was
the official reaction of the Soviet
Union ag well as the US Government
to this appeal op disarmament?

Secondly, it is also welcome that 2
Tund has been established and the
Fund Committee meeting will be
helq in Delhi to assist those African
States who will be economically
losers because of the mandatory
sanctions against the apartheid Gov-
ernment of South Africa. Whils it
is welcome, I would also like to know
one more thing. The front-line States
were bombed just before the mnon-

alias V.
Nadu):
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-aligned meeting by the South Afri-
-can Government, In that context I
would like to know whether the
-question of any guarantee of the
protection of these States from the
recurrence of any invasion from the
South African Government wag dis.
-cussed at the Harare meeting. If su,
what are the details? '
ot weew faw (fagme)
wmfsr q@au ZAR AT HAT af’r
F famm whe § @ frweedwor
& fag stz &y folfe 3w &, ST
wEEy T & o G TE )
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‘amtﬁﬂrwaﬁ:rtrqwrr

www feqr, wEfEr @Y AfaEa &
faar® wrao ﬂwr S5 Jraa g
# faa atgm-aﬂa q5T FT AR
AT g 11:1 7T TO AR G A
ﬂrﬁw fﬂijﬁqm WEATEI
SHRI. PARVATHAN NI UPEN-
DRA (Andhra P,radesh) The Prime
Minister mentioned about the Harare
appeal for nuc:lear dlsarmament a;nd
the Test Ban Treaty. As’ we ‘all
know, this was dlscu.ssed in the
Reykjavic Summit and one of the
participants in the Summit, the
United Stat% hag outright reJected
the Test Ban Treaty proposa]s Even
though the Sovxet Union' hag unilate-
raily extended the marotorium on-
tests, the United States is not coming ]
forward I wou,ld like to know from
the hon, Prime Minister what fur-
ther initiative- the Government of
India would like to take, either on
its own or ag a Member of the gix-
natlon-ﬁve contment team, to con-
vinge the Umted States to’ come for-
ward for a fest ban treaty ‘and for
general disarmament. The second
point is he mentioned about the
Africa fund. It jg good move. Mem-
berg in thls House and the other
House also have been pressing not
only to extend moral Support to the
frontline States, but pleading for
more matemal support to freedom
fighters in South Africa. I would
like to ,know What has been the res-
ponse,of the countnes contacted by
the Prime Minister anq the Minister
of State for External Affairg with
regard to contributions to thig fund?
Whether it is only confined to the
monetary contributiong or it will in-
clude material help, particularly in
the form of armaments, to meet the
threat from - South Africa? ’
Thn'dly, er the Prime Minister
has mentioneq about the closer = co-
operation “between the countrieg in.
Asia Pacific region. He has rightly

. pointed qut all _along.that they have

been . logking towards the West in-
cluding .the countrieg in {he neigh-
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botrhood, But they have alsc made
a ¢oémmon cause with us in the Com-
ménweéalth when the question of
satictiong against South Afri¢a came.
I woulg also like to know from the
Prime Minister, ‘whether these coun-
tries are willing to comg forward a
little more to pressuriss the Great
Britain in changing its rind to im.
Pose Sanctiong against South Africa.
Thank you.

SHRI M. S. GURUPADASWAMY
(Karnataka): Sir, the Prime Minis-
ter has made y statement covering
the non-aligned conferenc, at Harare
and hig visits to South Asian coun-
tries and Australia. Sir, I jointly
endorse the decisions taken by the
.Harara conference with regard to
three vital issueg which the Prime
Minister has referreg to. In this
context, T would like to know from
him, why all the front-line States are
not included? Take for example
Swiaziland and Lesotho it is my in-
formation that these two Stateg are
staying out.” These are also front-
line States. Why these two Stateg are
staying away from this decision.

Secondly, Sir, whether there ig any
division among the ranks of the
front-line States. I would liks to
know from the Prime Minister. ~ He
referreq to the Africa fund. We wel-
come the creation of the Africa fund.
but the House wiil be
interested to know the modalities
and operation of this fund. I would
like to know whether an assessment
hag been made regarding the require-
ment of the States; ang whether the
fund will be adequate for- that pur.
pose? Sir, I wag given to understand
that these front-line States do not
have accesg to see, gg T said, the
other day. So. if assistance has got
to be given to these States, how to
give it? Whether the Governments
are thinking of airdifting material
assistance to these States? Whether
Afnca fund also contemplateg creat-
ing infrastructure by which the as-
sistance can be reached quickly to
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these States in case they are under -
pressure from the South African:

" Government?

Thirdly, Sir, I would like to know
from the Prime Minister whether
important issues like assistance by
the U.S. to rebels in Nicaragua and
withdrawal of Russidn troops from
Afghanistan were discussed and whe-
ther war beétween Iran and Iraq was:
also discussed there? If so, what were
the conclusions and the consensus ar-
rived at in the Non-aligned Summit?

' Coming to his visit to South East
Asian countries, I would like to ask
only one question, that is, whether-
the security = problems facing these
countries and also the Indian Ocean
were discussed  with these countries
when the Prime Ministor visited? if
so, what was the agreement and the

" consensus arrived at?

SHRI GHULAM RASOOL MATTO
(Jammu and Kashmir): Sir, on be-
half of the Jammu and Kashmir Na-
tional Conference, I congratulate the
Prime Miniser for the consistent stand
he has taken with regard to South
Africa. I woulg like to ask only two
questiong from the hon’ble Prime
Minister, 1. That apart from  other
countries he had visited Indonesia,
Australia, New Zealand and Thailand.
I want to ask if these countries have
any specific problems in aligning the
themselves with embargo to  South
Africa, will they participate in the
Tund of which an onerous responsibi-
lity fall on India? This is a very im-
portant question. Whether the hon'ble
Prime Minister has taken up this
gquestion of contribution, by  these
countries, to the Fund which he visited
and the second question I would like
to ask is that apart from the embargo
to the front-line States there is a mili-
tary threat to these States by vested
interests? What steps have been
thought of to counter those threats?
Thank you.

SHRI V. GOPALSAMY (Tamil

Nadu): Mr. Chairman, Sir, while our:
hon’ble Prime- Minister played = his

3
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~role in harnessing the opinion of many
- countries to toe our policy with regard
to South Africa, I would jike to know
from the hon’ble Prime-Minister, some
~of the -countries, which are Member
countries of the Non-aligned Move-
ment are having clandestine, Surrepti-
~tious trade relations with the Racist
Regime og Pretoria.
know from the hon’ble Prime Minister

“whether this was taken up for discus- -

~slon? If so, what was the reaction?
Sir, when I was watching the T. V.
which did telecast our Prime Minis-
ter’s press interview in Australia, I

remember, a question which wag put

by one of the correspondents. That
-:question was more or less like this:

“Whether Indian troops involved
- in  helping the Afghanistan
Government?”

For that question, the answer of
- the Prime Minister was like this-

“I am not aware of any - such
thing.”

1 would like to know from the Prime

" Minister what did he reply because

‘that answep seemg to be ambiguous &

4t is not definite, (Interruptions). Be-

- cause he‘said, I am not aware of any
such thing. (Inter.uot.ons).

SOME HON’BLE MEMBERS: it is
- only a diplomatic answer,

SHRI JASWANT SINGH (Rajas-
than). Mr. Chairman Sir. T would

" like to ask two clarifications about the
Harare meet and three albout the other
travels. Now, Sir, firstly, sbout uni.

- versal comprehensive mandatory eco-

nomic santions. It is common enough
" knowledge by now that there was
a certain amount of controversy omn
this and some diffeulty is being faced
" by the Frontline States. Mauritiug has
- gone to the extent of saying that 20
- per cent of our tourism income comes
from South African tourists, it is all
very well for you Indian to say, give
up doing anything with them., We
" #ive nesit door o South Africa. We
~cannot afford to loose that 20 per cent.
“Now a similar apprehension is voiced
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by other frontline States, Therefore,
there is 'a certain dilution of this origi~
nally sf;a'ted and eminently worthwhile
proposition about universal, compre-
hensive, mandatory economic sanc-
.tions. Will the Prime Minister please
enlighten. ys about the reservations
that frontline or other States might
have expressed about the effectiveness
or cherwise of thig proposition?

Secondly, about the AFRICA Fund,
I would like to say that the very able
angd energefic Minister of State, Mr.
Eduardo Faleiro, who is entrusted
with this responsibility, has
some very worthwhile initiativeg and
hag taken the trouble to brief wus
on all such matters. But there is one
aspect which I continue to be some-
what unconvinced about, and that is in
the light of the fate that came - to
be met by the “Save Namibia Fund”
I woulq like to know how precisely,
as Chairman of this Fund—now India
is the Chairman of this Fund—do we
intend collecting this fund and how
administering it. . These two questions
were gbout the Harare summit.

About Australia and New Zealand,
I am really at a loss to find out pre-
cisely what pressing national interests
or quite what greay international

". event persuaded the Prime Minister o

undertake what is otherwise a really
every interesting journey to Oceania.
I would, however, like to have one
clarification about the  Australian
visit. Considering that the Prime
Minister discovereq something new
about the backwardness of Australis,
did he also consider signing a cultural
agreement with Australia and  the

immediate posting of a cultural attache’

to New Delhi from Australia? This

much about Australia,

About New Zealand, I am not suffi-
ciently convinced that the purpose of
the visit to New Zealand was the
signing of a treaty for avoidance of
double taxation. Surely that can be
done even by a Member of the Board
of Direct Taxes. It did not require
the Prime Minister to go and do i,

iaken :
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The most worthwhile, the most sig-
nificant and, I think, the most long-
lasting thing, if it is followed up, was
certainly the visit to Thailand, and
here 1 would seek a clarification on a
complex issug which somewhat iso-
lates us from oceanig from the rest
of South-East Asia and that is about
Kampuchea.

MR, CHAIRMAN: Time up.

SHR] JASWANT SINGH: Would
the Government enlighten us about
any new initiative that they are

taking on the subject of Kampuchea
because that would really be the
most significant initiative that this
Government could be taking?

SHRI M. KADHARSHA (Tamil
Nadu): Sir, first I would like to
thank the hon. Prime Minister for
undertaking thig tour at an appro-
priate time and at a time when Parlia-
ment was nog in session. Sir, I had
an opportunity to visit New Zealand
on an official delegation under the
leadership of our hon. Parliamentary
Affairs Minister, Mr. Bhagat and we
even had an opportunity to meet
Prime Minister Lange at Wellington.
The Prime Minister of New Zealand

gave a very high opinion of our Prime
Minigter. ..

MR. CHAIRMAN: What is
clarification you are seeking?

SHR; M. KADHARSHA: ...... of
which every Indian can be proud. Both
New Zealand and India are agricul-
tural countries, So, I would like to
know what steps were taken to in-
crease our relationship w1’ch New
Zealand. “iy

the

Regarding Australia, there is a wide
‘trade gap between import and export.
What steps were taken to increase
our export tp Australia? H

Thirdly, there are more than
2,060,000 Indian citizens in Bangkok.
On our way back, we had an oppor-
tunity to visit all these countries. Aus.
tralia, Indonesia ang Thailand, just a
few days before our hon, Prime Mi-
nister visited. Indian citizens in all
those places have a grievance that
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the attitude of the Indian Embassy
officials is, not helpful.

MR. CHAIRMAN: Please sit down.
Mrf Virendra Verma.

SHR] M. KADHARSHA:. Jus; one
minute. The Indian Ocean has be-
come a place for super power activi-

ties. So I would like to know

1pM. whether any discussion was
held with the Indonesian Pre.
sident to curtail the Super-power

activities in the Indian Ocean. These
are my humble questions,

MR. CHAIRMAN: Very good. You
have put at least one question.

FFsit otz qmf P(s7 gdor) ¢
awrafs  wge, e faie du
T TF UST | YR AT AHAHT
gaar e Ay fraw g gem
F fag fafedt =1 #fgs =i
gl & a'grzm mw%nw
forarer ¥ 5 gut § fafemm

TR T 9T g gR | S¥ 9%
wan ﬁrmr‘*‘gm ? AT SETHe

ST oTE qT W F® T ST #T
fgar &2 )
g WU WEE, WA S,

st I g fear 2, e @
s?a'i-a-z g W wumARdr S, WY
frfe 2w "101 &, qeaT AT

SHRI RAJIV GANDHI: Mr. Chair-
man, Sir, the Non-Aligned made an
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appeal on disarimantent. India, th-
rough the Non-Aligned, in the Com-
méhWealth, in the United Nations, as
a member o the Six-Nation Five-Con-
_tinent Initiative, and on almost every
world -forum; hes téken a very strong
staitd oh @gisarmameint. I have o
dﬂ!ﬁ% that this has contributed to
thy two werld powers, the US ang the
Soviet UhioH, getting together in
1eaiandl sBfe timte agb. We sent our
 Filg8ithng 6N disarmainent, our letters,
to the US and the Sovieg l’e‘hdéfg. As
has been the ecase on @almost 4all
previoug occasions, we have got a
vely pesitive reply frofa the Soviet
Union and a rather indifferent reae-
tion from the US. But in spite of all

that,we feel that Iceland was & major

turning point even though we  are
greatly disappointed that a decision
could not come through. The positive
side is that the two super powers came
so ¢lose to coming to an agregment
which meang that an agréement is pos-
sible if a real will is there. The
positive side is that the papers are
still on the table and they have not
been closed. So there is still a chance
to retrieve that position and to have
disarmament, What it will Tequire
is statesmanship from all concerned.
We feel letting the SDI or starwars
come in the way of such a major dis-
"armament agreement ig very sad and
we hope that star-wars, which we
have felt right from the very begin-
ning is not viable, which we believe
now has also been retrimmed in its
perspectives. It was originally seen
as a total shield for the whole of the
US. I believe now it is slowly chan-
ged into g shield for only certain areas
of the US, the whole concept is being
changed which is really substantiating
the position which we had taken on
this, that it ig not viable as it has been
put forward, And, Sir, it is an ex-
tremely dangerous move which will
only bring us closer to the precipice
which will increase tensions in the
world. )
The question of military protection
for the Southern African States did
aot come UP in the discussions and in

[ RAJYA SABHA ]

Prime Mimister  1go

the final papers that we agreed to at
the NAM, if you read the terms of
referencg of the Committee of the
Africa Fund, it also does- not refer
to milltary assistance

One Member has mentioned that we
did not mention..

SHRI NIRMAL CHATTERJEE.
(West Bengal); Does it mean that
it precludes it? You said that the
Africa Fund does not make 5 refere-
nce, It means that it precludeg it.
It means that funds will not he used

for military purposes. Does it mean
that? . '

SHRI RAJIV GANDHI: Absolutely.
It is not in our terms of reference,
then, presumably, we cannot do it and
that is how I would mterpret Enghsh

(Interruptions) . :

Sir, one other Member has raisefi
the question whether we have back-

tracked from our position on Libya.

We have not. We made our position

very clear at the meeting of the Non-

Aligned Foreign Ministers that tock:
place at Delhi which happened just a

few days after the incident in Libya.

‘We have not changed our position. In

fact, if you read my speech

carefully—it is written in English—
you will see that the langu.--
age is very strong on the action that

wag taken in Libya. But what we
have done-—this is what I feel is more

important. The fact of what happen-

ed in Libya is more important, not

just because it was against Libya,.
but we feel the greater significance

is that of a country taking the law

into its own hands, going back from
everything that we have built into:
the United Nations system. And, Sir,

we felg that it was not enough ta

limit criticism to the specific question
on Libya and we thought that it was
more important to take it to the core

and root of the problem which is
the increasing use of unilateral action

by ‘certajin couniries which is a real-
danger to.the international brother-
hood as it is today.

Y
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can influence us in our jinternal decig-
ions. That was referred to by certaip
Meml?ers. -

On the question of‘contribu't.iéns to

the Fund, they have to be raised.in
various ways. ‘We have not actually
come to the point of asking for con-
tributions because how the Fung will
be run, what precisely we want to do

etc, will be worked out jn the meet- *

ings which are to take place now, at
the official level and, perhaps in
December, at the Ministers level and
Government level. Only after that,
we will actually approach the coun-
tries. In our informal talks, in my
informal talks with the leaders that
I have talked to, in the response to
the group of Foreign Ministers that
visited the various countries, the
initial reaction hag been positive. But
we will really be able to be more
specific once we ourselves know what
we want to do, perhaps jn December
or in January, and only theh we will

actually officially . approach these
nations for their contributions.

Iesotho and Swaziland are wnot part
of the Frontline States and they are
not recognised as such by OAU
neither by the NAM, So, they do not
come under that COVer. All the
Frontline States are not members of
the Africa Fund Committee. It is a
mixed membership drawn from all
the five continents, frem all the con-
tinents, and it is not necessary that
every Frontline States should be on
that, Lesotho and Swaziland are
members of the SADCE and I do not
think there is any problem in that.

Two Members have asked very
wide-ranging questions relating more
or less specifically to the resolutions
that have been passed at the NAM.
If T have to go into alj the resolutions
which I have got. it will take at least
two or three hours for me to come
forward with specific replies because

» 1o country
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Lbey are very carefully worded, If
the honourable Memberg agree, 1 will
serq copies of the papers from )

NAM to them and they oan look
into them.

One Member raised the question of
clandesting trade relations with
south - Africa. This diq come up. It
came up in Harare, I came. up
earlier in London and before that in
Nassau, and we are looking what we
can do. I believe that this can fail
under the purview of the Africa
Fund ‘and perhaps we will be able
to see what can be done in this area..

One Member wanted an explana-
tion of what I meant by “lI am not
aware”. I find it very odd that those
Members who specialise i speaking
in English do not seem to know
the language that well. (Interrup-
fions) .

SHRI V. GOPALSAMY:
not gone to Doon School;
from a village.

I have
I come

SHRI RAJIV GANDHI: Perhaps I
wil}, explain to him in Hindi.

7 fegeft § ma wmv war g
because he has not understood in
English. (Interruptions)

SHRI V. GOPALSAMY: Then I
will gpeak in Tamil. “NAN Tamilil
psughiren. Piradama mantiri Tamilil
than enakku pathil cholla vendum.”
" SHRI SATYA PRAKASH MALA.
VIYA (Uttar Pradesh): Mr. Chair-
man, let the Prime Minister speak
in Hindi ang let Mr. Gopalsamy
speak in Tamil. (Interruptions).

SHRI RAJIV GANDHI: “I am not
aware” jmplies very clearly that
India is not involved in any military
involvement ineAfghanistan.

Another Member . hag raised the
question, by giving Mauritius as an
example, that much of their trade
depends on South Africa and they
would suffer severely. When I was
in Mauritius T talked to all the
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[Shri, Rajiv Gandhi]
leadershlp and they did tell me that
have made jt very elear that- ':hey

stand by what we did in the Non-

Aligned meeting or what we dig in
the Commonwealth. They have rea-
lised that they will have to put up
with probIems but they see them as
part of their contribution to the fight
for human rights in South, Africa.
‘We on our part will try and see how
we can push in that. I have talked

solution where gnyone- from that .

to a number of Prime Minjsters and
Presidents about this and perhaps

again this could be an area we could.

discuss in the Africa Fund. But we
will have to see that we have a meet-
ing of the Afri¢ca Fund. ¢

I do not think it is within my pur-
view to post an Australian Cultural
Ailtache to New Delhi, Sir. (Interrup-
tions) I request the hon. Member to
pose that question to the leadership
in Australia.

Sir, Kampuchey is important and
what we have seen during this visit
is that India’s stand is being more
and more vindicated' even by those
who opposed our stand in the begin-
ning. We have said right from the
beginning that we cannot see any
solution to thig issue if the notorious
Pol Pot regime or the members of
that regime are involved in that
situation. Initially this was opposed
by many countries. But now almost
every leader I have spoken to has

said very clearly that they stand by

" us and they cannot see a solution
and they too do not want to see a
notorious_Pol Pot regime is involved
in a new Government. The only ques-
tion is only how this kas to be brou-
‘ght about. We have not takep any
new initiative on this at this stage.
Thank you, Mr. Chairman.

SHRI M. 8. GURUPADASWAMY:
He has not answereg my questions.

.,

Matter of Trrgent
Public Importance
(Interruptmm) He is standing up.
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He xs a.nswermg

SHRI RAJIV GANDHI: In fa¢f, X
had answered hun, but becauae he

. put vide ranging questions he is ons

Membertowhomexllbesend.ing
the papers about. .. (Interruptions),

MR CHAIRMAN: Now, we resume
dlscussmn on the Callmg A.tten.tion

CALLING ATTENTION TO A
MATTER OF URGENT PUBLIC M-
PORTANCE
Agltatmn Launched by the Gorkha.
National Liberation Front for a Sepa-
‘rate Gorkhaland — Contd.

SHRI DIPEN GHOSH: On his
statement about the right of one
Indian national making a represent-
ation to the King of Nepal ag anti-
national. .. (Interruptions)  Sir, be-
fore making the Harare statement he
was making a statement that it was
in respect of those who did not get
cilizenship Mir. Gheising had made a
represen.tatlon to the King of Nepal.
I quote from the Memorandum, the
concluding part:

“Ag such, seriously keeping in
view the above mentioned unpar-
donable historica] crimes against
humanity or still unresolved ques-
tions of the very politica] existence

of future status of the Gorkhes
in the Indian Union...”
“...Please confirm accordingly '

the future status of their ceded
land and territories and for this
serious burning ethnic izsue of the
Gorkhas, the Gorkha Nationa]l Lib-
eration Front submitg this memo-
randum -to the true - and dynamic
leadership of your Mijesty to take
up a bold step for 'nistorical deci-
sion.-and your ‘Majesty’s solemn
judgment ” :

- Actushy- the purpose of making this
representatmn to ﬁle King -of Nepal



